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Presents Ms Jasvinder Kaur,proxy counsel
‘ for Sh.Jog Singh,couns:l for the
original respondents.,

Orginal respondents have filed AA
390/92 and have also filed MP 4.04/92 see <ing
condonation of delay for filing the Review
application.,., Notice of the R.4. Was issued
to the original gpplicant .,but none was

present today.

When the case came up today for
he‘aring, the learned coumsel for the Review
ap{;\lican‘t submitted that the réspondents are
seeking permission to withdraw th is Raela
In the Fir.cu‘mstance Sy permission is qgranted

and Rs4. is dismissed as wi hdrawn. Since the

© e

R,As has been dismissad as withdrown, thig 1P

is al'so dismissed, LQ*/
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